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(d) The Lord Jagannath Temple, Puri is
inspected frequently by the expert and
officials of the Archaeological Survey of
India posted at Puri, Bhubaneswar, New
Delhi and Dehra CKin to ensure its proper
maintenance and preservation.

(e) The following steps have been taken
to conserve this ancient temple complex.

(1) action has been initiated to conserve
the damaged part of the amalaka.

(ii) removal of accretionary plaster from
the surface of the main temple for exposing
the sculptured surface as well as to locate
cracks if any.

(iii) replacement of corroded iron
clamps/dowels with non-corrosive ones
wherever ne:essary from the temple
structure.

(iv) grouting of cracks/fissures on the
structure with suitable material.

(v) chemical cleaning and preservation.

(vi) providing watch and ward and
supervisory/technical staff for the proper
maintenance and preservation of the
monument.

Violation of admission guidelines by
Colleges in Delhi

44. SHRI KRISHNA KUMAR BIRLA:
Will the PRIME MINISTER be pleased to
state:

(a) whether Government's attention has
been drawn to the report v/hich appeared in
the Hindustan Times regarding utter
disregard by the various Delhi Colleges of the
guidelines/recommendations of the Advisory
Com' mittee for admission in Delhi Univer-
sity; and

(b) if so, what corrective measures have
bean taken by Government to rectify the
injustice done to the students seeking
admissions in the Colleges?

[RAJYA SABHA]

to Questions 92

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI CHIMANBHAI
MEHTA): (a) and (b) n According to the
information furnish--ed by the University of
Delhi, it is not true that the Colleges are showing
utter disregard for guidelines/recom- |,
mendations of the Advisory Committee for
admissions in Delhi University. However, there
have been cases of grievances of individual
students regarding refusal of admission at
different places. The University has set up a
Grievances Committee for redressal of
individual grievances of students in regard to ad-
mission in Colleges. The cases brought before
the Committee have been examined in the light
of the relevant , provisions of the Rules and
most of the grievances have been redressed.
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